RGN f B
PURM NC. @

(See Pule 42 )

' - JJWAHATI r’E‘\ICH

ADMIN IST RATIVE TRE 'UNAL

ORDERSHEET

Orglnai Appllcatlon \Io. 3—9\ L@&
Misc. pPetition No. —_—
) COntempt Petltlon NOo o
Revww Ap‘pllcutlon No. — . | |
_‘ Appllcant(s) WM.. %’5‘&& - -
, Respondent(s) & : Y’L OCQW\ i i
: Advoc ate uf-'_or_ the Appllcants M’zr» MW\ON\ v
o iy B . M.M\mﬂ\m :
| w ﬁ%} . T
. Advocate for the R Lespondent (S
N‘é’té_s:bf_grhe Raqlsbr i ate Q - '. x)rﬁer of tne Trlbunal |
R ST 0.02.2@?6 Present 3+ Hen *ble Sri Ke Ve
ERYE upphcatlon is B tux m R » Si\chidanandan. Vice-Chiir*
is t.icd/& . Rs. 50/- I man.-
deposied = R When the natter came up fer hears |
No.. \?2}%0’3'081. < in"} W R Ghi . 2 |
Dath 2 2‘ Qb- PYTYY IS L4 g i g g’ ‘( ‘ﬁ ‘ﬁ"m héa’ r£ wl%’fned‘%ddl.
(..G.S.C. taok notice on mahalf ef the
» respondenta and suhmits t’nat/he vuuld
R . Dy;.ngistrat l1ike te fiie reply statement. RENKXRR
Y s, i
“ "‘33, Qﬁf‘/ g After: the Oourt was te rise.
’ ) earned ceunsel £or “the applicant
g ﬁ -
> W &“MU’\ \’5" \'\ 3 %suhmits that he weuld like e withdraw
..Q,w\\(w/bg(;g *Q V.che appl xcatioa w:nth l:.’berty ‘e file
' {a fresh application. h;.berty is grant=
! . \'. _ JeQe. ?\CCardingly. the 3050 iS djismiss=-
% v {ed en withdrawal with 1 werty te f£ite
— :Jeresh @A o o .

vide~Chairman

Coﬁ'td. PR ) .,E



. " ' -
A wﬂ%" R A !

2.
3.

R
10.,
11,
12
13,
14y
15,
16,

17,
18,
19,

20,

21,

23,

mm. ADMINSBTRATY AL
. GMAHATIMBnN\g. TR ENAL

LN

Qriginal hpplicat:.on No.'. o lo\ / Q{s-

‘a) Name of the Applicant:- "P’O’Ckcﬂ’wm

b) Respondan’es.-ljm.on of India & Ors.

c¥ No, of hpphoant(s)

Is the appllcatmon is the" proper £orm:- Yes /,No“

Whether name & descrlptlon and address of the all the- papers been
furnished in cause title 4= Yes / B " SRR S

' Has the appllcatlon been duly signed ‘and. verlfled - -Yes / No}" '

Have the oomes duly s:.gned = Yas 6.

‘. Have sufflclen't nu*wber of copics of '\:he applicat:.on been flled ,Yes/)q‘o/.‘

"lhe*ther all the annexure bwﬁtba éna impleaded z-ﬁ Yes/)e/
"’whether Emaltbh taanshation of ducoments :m ‘ohe i.anguagc i Yﬁs/

!ﬁs tho appllcatlon is m t::.mé Yes/

Is the application by IPQ/BD/for Rs 50#- IB'H 910’9"\—6

Has the arpllcatlon is maitanable % Yes: . S
Has thz. Impugned order ‘original duly attest \d besen f:.led s Yesg‘)!o/

Has the leglble copies of the annexurea duly attssted f 1led‘Y

Has the Index of the ducoments baen filed all “avallablc ,'.-YW. L

Has the required number of envolOped bear:mg full address of - thc .
rospondants been fileds- Yas/ a ‘

Has the declatation as requirdd b i'tam rr of the form.Yes /}f

Ahether the relisf sough for ar:.ses “out of the. sn.ngle: Yes//of
Whether interim relief is prayed for i~ Yas/ )

Is case of @ondonation.of delay. is filed is it Suppoﬂ:ed ‘.-Y«.W
Sfnether this Case ecan be heard by gnguiench/ Division Ban.h:

#ny othar pointd -

_Result of the Scrutiny’ with i.ns.tn.al of thm:.ny Glerk.
PASS wy\y&\m})\ et L W G :

SECTIQN CFFICER(J) ' DERUILY REGIST

*

235 the Vokatlatnama/Memo of appearance /&uthorisatlon is 'E'i“ed'YM -

"



on o pplibod
ALt

cfts sgrafiw etasy

| Contrdl 86Munini 2108 T
- 2FEB
N
| §§§>ﬁ;mmﬁnmﬂunz
™ TeR CENSRAT AT sTRATTVE TRIBUNAL:

GUWAHATI BENCH, GUWAHATI.

N

g%ﬁdflkﬁhzaoaﬁiﬁmgﬁ
v

v A

i

{An application under section 19 of the Central

Administrative Tribunal Act,1985)

ORIGINAL APPLICATION No.Aq /06

BETWEEN

Sri. Hareswar Prodhani

..................... APPLICANT

 -VERSUS-
The Union of India & Others.

............... ... RESPONDENTS.

LIST OF DATES AND SYNOPSIS:

ANNEXURE-A. is the photocopy  of the dead

certificate of Sri Hiralal Prodhani (Deceased'

employee) .

ANNEXURE-B is the letter dated 11.2.04 issued by

the Respondent No.3.

ANNEXURE-C 1is +the relject letter dated 28.6.05

regarding the appointment of the applicant on
compassionate ground 1issued by the Respondents

Authority.
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The application is made for seeking a direction
from this Hon’ble Tribunal to the Respondents for
appointment of the Applicant on compassionate

ground in any Group-D.post under the Respondents.

Relief Sought for:

That the Hon’ble Tribunal may'.be pleased - to
direct the Respondents‘to appoint the Applicant in

any Group-D post on compassionate ground.

To pass any other relief or relieves to which
the Ppplicant may be entitled and as may be deem

fit and proper by the Hon’ble Tribunal.
To pay the cost of. the application.

Interim order prayed for :

At this stage Applicant does not seek any
interim relief but if the Hon'ble Tribunal may deem

fit and proper may pass any order/orders.
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TIVE TRIBUNAL:
GUWAHATI BENCH,GUWAHATT. |

(An application under section 19 of the Central
Administrative Tribunal Act,1985)

ORiGINAL APPLICATION NO.iuﬁ /06

BETWEEN
Sri-. Hareswar Prodhani
S/0. Late Hiralal Prodhani
Vill: Khalisanimari
P.0O. Bhowarguri
District- Kokrajhar (Assam).
ST APPLICANT

1. The Union 6f India,
represented by the Secretary to
the Govt. of India, Ministry of
Communication, Department of Post,

Dag Bhawan, New Delhi.

2. The Chief Post Master General
(Staff) Assam Circle, Guwahati-1.

3. The Superintendent of Post
Offices, Goalpara Division,

Dhubri, District- Dhubri, Assam.

..................... RESPONDENTS .
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1. DETAILS OF THE APPLICATION, PARTICULARS OF THE
ORDER AGATNST WHICH THE APPLICATION IS MADE:

The application is made for seeking direction
from this Hon'ble Tribunal to the Respondents for
appointment of the applicant on compassionate

ground in any Group-D post under the Respondents.
2. JURISDICTION OF THE TRIBUNAL:

The applicant declares that the subject matter
of the instant application is  within the

jurisdiction of the Hon’ble Tribunal.
3. LIMITATION

The applicant further declares that the subject
of the application is within the limitation
prescribed under section 21 of the Administrative

Tribunal . Act, 1985.

4. FACTS OF THE CASE:
Facts of the case in brief are given below :

4.1) That the applicant is a citizen of India and a
permanent of resident of the above mentioned
locality and as such he is entitled to all the
rights and privileges guaranteed under  the
Constitution of 1India and the laws framed there

under.



4.2) That the applicant father Late Hiralal Prodhani
was working as Postman . of Sapatgram Post Office
in the district of Dhubri, Assan, énd he died on

11.4.2003 while in service.

A photocopy of the dead
certificate of Sri Hiralal
Prodhani (Deceased employee)
is annexed herewith as

ANNEXURE-A.

4.3) That at the. time of death, the deceased
enployee left behind him, his widow, three sons and
one daughter. The family of the applicant was only
dependent on the income of his late father and none
of his family members is“employed either in
Govt.Department or any other employment and he has

no source of income whatsoever.

4.4) That the applicant begs to staté that the Govt.
of India has a scheme for compassionate appointment
to Group-C and Group~D the posts to the next to the
kin who died in harness. The object of the schene
is to grant appolintment on compassionaté ground to
a dependent family members of a Government servant
dying in harness, therebyf leaving his family in
penury and without any means of livelihood, relieve
the family of the Government Servant concerned from
financial destitution and to help with get over the

energerncy.



4.5) That the applicant begs to.state that after
the death of his father the applicant immediately
submitted a representation on 19.5.03 before the
Respondent Nov3 stating that his father was working
as a Postman of Sapatgram Post Office and he died
on 11.4.2003 while in service and by the said
representation~the applicant prayed. for appointment
him on compassionate ground and the Respondent No.3
after freceiving this represéntation wrote a letter
to the respondent No.Z2 regarding the prayer of the

applicant on compassionate ground.

A copy of the letter dated
~11.2..04 issued by the
Respondent No.3 1is annexed

herewith and marked as

- ANNEXURE-B of the petition.

4.6) That the applicant begs to state that he
Suddenly received letter dated 28.6.2005 issued by
the Respondent  Mo.3  whereby the Respondent
Authority has rejected the prayer of the applicant
to appoint him on compassionate ground as the case
of the appiicant "has not been covered under the

Guidelines.

A copy of the letter dated
28.6.2005 issued by the
Respondent No.3 1is annexed

herewith and marked as

ANNEXURE-C of the petition.

b
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4.7) That your applicant begs to state that he 1is
suffering from frustration aﬁdA'mental depression
due to non-appointment by the Requndent in any
Group-D post in spite of being that his case 1is
genuine and needs sympathetlc consideration. There
is mnot a single 'persoq‘_in the family of the
épplicant who has a Government or Semi Government

job.

4.8) That vyour Applicant begs to state the non-
payment of the Appiicant on compassionate ground by
the Respondent have deprived the applicant from his
fundamental rights guaranteed under fhe

Constitution of India.

.4.9) That the applicant humbly submits that the

applicant has right to live and right to work as
well as to avail the benefit of compassionate

appointment which has been taken away by the

Respondents and have violated the rights of the

applicant enshrined under the Constitution. Hence,
the action of the Respondents 1s illegal,
arbitrary, malafide and also in colourable exercise
of power to accommodate their interested persons.
As such, it is - a fit case for immediate

interference by this Hon’ble Court.

4.10) That yéur applicant subnits that she 1is
rﬁnning from pillar to post for appointment on
conpassionate ground but till today the Respondents
have not taken any steps or any action in this
regard. As such it is a fit case to be interfered

by this Hon'ble Tribunal by directing the

Wy -
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Respondents to consider the applicaﬁt’s case for

compassionate ‘appointment in any Group-D post.

4.11) That your applicant submits that he should be

appointed immediately in any Group-D post under the

Respondents.

4.12) That the Applicant demanded justice and

the same has been denied to him.

4.13) That this application has been filed bonafide

-‘to secure the ends of justice.

- 5)

GROUNDS FOR RELIEF WITH LEGAL PROVISION:

5.1) Fof that, due tQ the above - reasons
narrated in detail the action of the
Respondents is in prima-faice, illegal,

malafide, arbitrary and without jurisdiction.

5.2) For that, the action of the Respondents in
prima~faice 1is malafide, 1illegal and with a
motive behind. As such, the action of the
Respondent 1is 'illeqal, ‘arbitrary, and also

violative of the natural justice.

5.3) For that, the Respondents have violated.
the fundamental rights guaranteed under
Article, 14, 16 & 21 of the Constitution of

India.

5.4) For that, it 1s not jﬁst and fair to
deprive the Applicant from getting appointment

on compassionate gfound by the Respondents.
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5.5) For that the Central Government being a
nodel employer can not be allowed to a&opt a

different treatment of the Applicant.

5.6) For that, similarly situated persons have
already got the benefits of appointment on
compassionate ground. As such the Respondents

should also consider the case of the Applicant.

5.7) For that, the actionvof the Respondents is
not maintainable in the eye of law. .

The Appliéant craves leave of this Hon’ble
Tribunal to advance further grounds at the time

of hearing of the instant application.

Details of Remedies Exhausted:

That there is no alternative and
efficacious and - rémedyi available to the
applicant except the invokinq the jurisdictidn
of this Hon’ble Tribunal under section 19 of

the Administrative Tribunal Act, 1985.

Matters not previously filed for pending in any

other court:

That the PApplicant further declares that
he has not filed any application, with petition
or suit in respect of the subject matter of the
instant application before any other court,
authority, mnor any such application, writ .

petition of suit is pending before any of them.



8.

had

Relief sought for:

8.1)

8.2)

8.3)

Under the facts and circumstance
stated above  the -Applicant most
respectively prayed that Your
Lordships may be pleased to admit this
application, call for the records of
the case, issue notices to the
Respondents as. to why the relief and
relieves sought for the Applicant may
not be granted and after hearing the
parties may be pleased to direct the
Respondents to give the following

relieves.

That the Hon’ble Tribunal may be
pleased to airect the Respondents to
appoint the applicant in any Group-D
post . on compassionate ground.

To pass any other relief or relieves

.to which the Applicant may be entitled

and as may be deem fit and proper by
the Hon’ble Tribunal.
To pay the cost of the application.

Interim order prayed for:

interim relief but if any the Hon’ble Tribunal

may

order/orders. RSN S

~

At this stage Applicant does not seek any

-y

deem fit and proper may pass any




10. Applidation is filed through Advocate.

11. Particulars of I.P.O. :

I.P.O.. . (34 0L0810

Date of Issue YV

Issued from BRI A grawwé‘w{ .
, Payable at : G(r-P.0- gﬂwaﬁw?@' .

12.' List of enclosures.

As stated above.

b
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VERIFICATION

I,‘ Sri Hareswar Prodhani, S/o. Late Hiralal
Prodhani, aged about ... years,fresident of village-
Khalisanimari, P.O.Bhowraguri, in the District of

Kokrajhar (Assam) do “hereby solemnly verify that

the statements © made in Paragraph Nos.
“mmmmmLuﬁmEM ......................... are true to my knowledge, those
made in Paragraphs Nos. QQQ)HQQ,H(L7. .are

being matters of records which are true to my

information derived there from which I believe to

to my legal advice and rests are my humble
submission before-this Hon’ble Tribunal. I have not

4suppressed any material facts.

And I sign this affidavit on this mabaday of

jaqvﬁ%j,.2006 at Guwahati.

’

2l Yowenconr Fodhod

Identified by

DEPONENT

Advocate’s Clerk.
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Assam Nagaland, Meghalaya, Mampur Trlpura
- Mizoram and Arunachal Pradesh

A
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(Civil/ Criminal .u..ceeeeeesreeeenen. iererssasnaenanes Junsdlctlon) ) % ' .
. In the court of ..... cE .?[Y TKQLA@MW'STMTWC"UZ\ BUAAL ,-\;/s\ .
No. .ooceres SOSIIY . T | _'Q : ;
S ' Appellant
.................. }:1 wvLrReresd, | _FEE S . p K
#WWN Petitioner g j ‘ '
—Versus— . . \'(y]* E
| e Respondent -
oo M, 8 ool A d s, _Respondent
e 6% _ _ Opposite Party
Know all men by these presents that the above named ...... MWA} ......................................... _do hereby

‘ nommate conshtute and apount Shri

..............................

....... o Mo R

Advocate and such of

the undermentioned Advocates as shall accept thls Vakalatnama to be my/our true and | awful Advocate to appear and
act for me/us in the matter noted above and in connection therewith and for that purpose to do all acts whatsoever m_
that connection including deposmng or drawing money, fi Ihng in or taking our papers, deeds of composition, etc. for me/

us and on my/our behalf and I/We agree to ratify and confirm all acts so done by the said’ Advocate as minefours to
all intents and purposes, In case of nonpayment of the stlpulated fee in full no Advocate wnll be bound to appear or act

on my/our behalf.
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ADVOCATES

i

Sri Nirend)‘a Monan Lahiri

Sri Nathmal Sharma
Sri Bishnu Kinkar Goswami
—(Life Member)
Sri Jyoti Prakash Bhattacharjee
Sri Kishorilal Jain
Sri. Pradyot Bijoy Das
8ri- Sailendra K. Barua
8ri Bhairab Ch. Sarma
Sri Dilip Kr. Hazarika
Sri Rahim Bakhsh o
Sri Suchendra Nath Bhuyan
(Life Member)
8ri Bansi-Ram Das '
Sri Birendra Kr. Cheudhury
Sri Pratap Ch. Deka
(Life ' Member)

8ri Deba Kumar Bhattac! charya |

(Life Member)
Sri Nirmalendu Chakraborty
Sri Kularanjan Pathak
(Life- Member)
Sri Girija Kanta Das -
Sri Prabhat Ch. S.a,.rma
Sri Dhanajit Kr. Talukdar
Sri Debendra Nath Das
Sri Sujit Kr. Mazumdar
Md. Fayezur Rahman
Md. Harunar Rashid
" Sri Sailendra Nath Medhi
Sri Suresh Ch. Choudhury
Md. Junaid Ahmed
Sri Nagendra Nath Saikia
Sri Rohini ‘Kr. Mazumdar
Sri Dwijesh Ch.Choudhury"

Sn Alok Kumar Roy
Sri Jatindra Mohan Choudhury
(Life Member)
Sri Rohini Kumar Das
- (Life Member)
Sri Sukanta Kr. Paul ,
Sri Pradip Kr, Choudhury
Sri Janardan Das |
Sri Madhabananda Sarma Pathak
Sri Satya Narain Kejriwal:
Sri Lalit Mohan Kshetri
Sri Satyendra Pd. Deka
- (Life Member)
Sri Labanya Malla Barua
1 Sri Joginder. Singh
Sri Vijoy Kumar Dewan
‘Sri. Dipak Ranjan Guha
(Life Member)
{ Sri Kamalesh Sarma
‘Sri. Nabin Ch. Das
Md. Danishur Rahman . .
Sri Chandi Charan Deka
Sri Shyam Sundar Sharma
Sri Bhubaneswar Bujarbarua
Sri Bishu Ranjan Dey
Sri Dulan Ch. Nath
| Sri Bhargav Choudhury -
Sri Gokul Ch. Goswami
Sri Ramawatar Sarmah (1)
Sri Prabin Kumar Das
(Life Member)
Sri Rabindra Nath Malakar
. (Life Member)
Sri Khagendra Ch. Mahanta
 Sri Birendra Kr. Sarma

| 8ri Madhab .Lahkar
| Sri Dalim Pathak

I'sri A. K. Md. Enamul Hoque

1Sri Uttam Ch. Nath

Sri Nirad Kr. Das ~ *

-1 Sri Akon'Ch. Saikia
Sri Pradip Kr. Kalita

| Sri Tarun Ch. Sarma

Sri Byomkesh Basu

Sri Kshirod Kr. Choudhury
Sri Prafulla Ch. Gayan

Sri Jyotish Ch. Barman
. (Life Member)
Dr. Achyut Kr. Goswami Thakuria
Sri Mukul Ch. Bhuyan
(Life Member)

Sri Tarun S. Lahkar

Sri Baikuntha Sarma _
Sri Hari Kanta Deka
Sri Pramode Ch. Sarma Barua -
Srl Mahesh Coomar Garodia
Sri Mani Ram Bora
Sri Jadav Ch, Deka
Dr Nalini Kanta'Deka
" (Life Member)
Syed IKram Rasul
N (Llfe Member)
Sri Jitendra-Kr. Das " -

Sri Shanti Lal Jain
Sri Tara Ch: Majumder

' (Life Member)
Sri Hem K. Sarma

r (Life Member)
Sri.Sanjib Ch. Chakraborty - |
Sri Kishanlal. Agarwal

[ Md. Samnur Ali

Sri Kiran Kr. Bhatra
Sri Nani Gopal Debroy
Sri Golok Behari_Das’
Sri Nilamoni Goswami- .
Dr. Haren Das
Md. Abdul Khaleque
Md. Abdus Samad Choudhury -
+ (Life Member)
Sri Vikram Kr. Dewan
(Life Member)

Md. Pajiruddin Ahmed ;

(Life Member)

Sri Narayan Ch. Sarma

Sri Bhaben Bhushan, Narzary-
(Life Member)

Sri Krishna Sinha .

Sri Jiten Dutta

Sri Gopi Nath Mahanta

| Sri Lakshapati Sharma -

(Life Member)

| Sri Promoth Mohan’ Dasndar

Sri.Lakheswar Kataki
Sri Ramesh Kr. Jain

" (Life Member)
Md. Barkat Ullah

Sri Gautam Kr. Bhattacharya

Sri Gunindra Nath Kakati "
" . (Life Member) «

Sri Harekhrishna Deka

Sri Durga K. Sharma

Sri Bhagaban Ch. Das

Md. Jonab Ali Ahmed

1Sir Kanak Ch. Sut -
Md. Akdas Ali Mir
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" Sri

Sir Lakshswar Talukdar -
-(Life Member)

Sri Gurumoorthy Gopal

Sri Lohit Ch. Kalita

Sri Bailendra N. Choudhury
Sri l)amadhar Lall

Md. {Faiznur Ali

Sri Dhiren Barua

Sri $ailendra Kr. Barkataki

Sri $hyam Sundar Agarwal

Sri

Sri Pradip Kr. Gogoi

Sri Pradip Khataniar ~ ~

Sri iamchandra Saikia
Chakradhar Goswami

Sri Bipin 'Ch. Deka

Sri éingeshwar P. Roy

(Life Member)

Sri Paramananda Choudhury

Sri Ramlal Yadav

Sri F}’ranab Kr. Sarma -

Ms. |Kalpana Yadav. *

Sri Mahendra Nath Das
Md.TNurui Islam

Sri Mridula Barkakaty
Sri Eagen Barman

Sri Dindayal Agarwala
Sri Kamal Agarwal

* Md. [Kashem Ali Sheikh

Sri Abdul Karim Ali

Sri ‘arun Sen Deka

Sri Eilamani Sen Deka

Sri Balindra Nath Sarma
Sri Ramesh Kr. Jalan ~

_ Dr.’Bimal Kumar Baishya
. Sri Llohit Mahanta

Sri Dilip Kr. Das
Sri énil Kr. Bhattacharyya
Sri 'habesh Ch. Talukdar
Sri Atul Ch. Sarma

1 (Life Member)
Sri Dimbeswar Talukdar
Sri Joy Prakash Sharma
Sri Ifishori Prasad Sarma
Md. Hamidur Rahman
Sri éailash Chand Sikhwal
Sri Dilip Kumar Deka -
Ms. Kuntala Deka
Sri Ram Chandra Sancheti
Sri $antosh Kr. Tewari .
Sri ﬂ)ip Barua
Sri [bayal Ch. Barman
Sri‘Bhairab Ch. Das
Sri Ajit Ch. Mahanta

(Life Member)

. Md. Martuz Ali Ahmed

Sri Brajendra Nath Das
Sri éhubaneswar Kalita

J: (Life Member)
Sri Chandan Kr. Bhowmik
Sri l{’ulin Ch. Goswami
Sri Jogendralal Sarkar
Sri Atul Ch. Sarma
Sri Iitamavtar Sharma
Ms. |Ruma Bardoloi

(Life Member)

Md. |Ahmed Ali
Sri Balo Ram Hazarika
Sri Kamal Nayak
Sri Rajen Choudhury
Sri llnan Chandra Nath
Sri Sarbananda Kalita.

'Sri Baikuntha N. Thakuria
“Sri ﬁ?am Kumar' Seal

Sri Himangshu Das
Md. {Rizwanur Rahman

anesh Ch. Nath 4

Sri Badan Ch. Barua

Sri Jyoti Prasad Bora

Sri Rabindra Prasad Singh

Sri Dilip Kr. Mahanta

Sri Bhubaneswar Sarma
(Life Member)

Sri Sukumar Sarma

Md. Abdus Sattar

Sri Arabinda Kalita

Mrs. Niva Sarma Thakuria .

.(Life Member)
Sri Girin Das
Sri Dandi Nath Choudhury
(Life Member)
Md. Mazmal Hoque
Sri' Kalpana .Bhagawati .

Sri Gautam Ch. Kalita ’
Sri Narendra N. Karmakar -

Sri Ashok Kr. Jain

| Sri Soneswar Das

Sri' Amar Chandra Bora -

Md. Ziaul Kamar

Sri Shirazul H. Saikia
(Life Member)

Sri Nivedita Borgohain

Sri Dhananjoy Saha
(Life Member)

Sri Manoranjan Das

Sri Banti Chaudhury Kakati
(Life Member)

Ms. Minati Saikia -
(Life Member)

Sri Pradip Sen Deka

Md. Billal Hussain

.| Sri Pritam K. Nag
'Sri Sushil Kr. Das

Sri Rabindra N. Mazumdar
Ms: Anjali Das s
Sri Hemendra Kr. Goswami
Sri' Bijan Kr. Mahajan

| Sri Amrit Kr. Phukan

Sri Jagadish Sharma
(Life Member)

Md. Baharul Islam

Sri Kamaleswar Barman

Md. Hashibur'Rahman

Sti Padmadhar Upadhyaya

Ms. Renuka Kakati

Sri Pradip: Kr. Sarma
(Life Member) ,

Sri Sanjib Kr. Choudhury

Sri Pankaj Kr. Barman

Sri Ritumoni Bora

Sri Brajendra Kr. Talukdar

Sri Gobinda Lal

+  (Life Member)

Sri Ashok Kr. Bora

Sri Jitendra Nath Barman

Sri Tarun Ch. Chutia

Sri Bhaskarjyoti Dutta

Sri Pabitrapran Saikia

Ms. Aparna Neog

Sri Bharadwaj Sri Mrinal Choudhury

| Sri Monomohan Talukdar

(Life Member)
Sri Paresh Ch. Mazumdar
Sri Dhiren Kalita
Md. Nekibur Zaman
Sri Satya Narayan Devnath
(Life Member)
Sri Bhupen Ch. Bhattacharyya
Sri Jyotsna Mayee Choudhury
Ms. Shwarifa A. Saikia
Ms. Padumi Talukdar
Sri Mahendra Kr. Jain
Sri Chandra Kanta Talukdar

Sri Naren Sarma

“ISri Thaneswar Sarma

Ms. Rekhashree Das

Sri Singhanad Choudhury
Sri Sikdar Abul Kashem
Md. Ashan Ali -

Md. Zakir Hussain

Sri Dhananjay Bayan

Sri Rajdeep Kr. Saikia-
Sri Suchandra N. Kalita
Sri,Ratna Kt. Malakar

" -|Sri Biraj Kr. Chaudhury

Md. Joshimuddin Ahmed .
Md. Aftab Alam
Sri Tapan Kumar Das.
Md. Sazzad Zahir
Sri Sailendra Das -
(Life Member)
Sri Kumud Kr. Singh
Sri Keshab Kr. Barua

***|Sri Paresh Ch: Roymedhi

Md. Quazi Syed Kutubuddin
Sri Achinta Sharma

Sri Nabasish Chakrabarty
Sri Kedar Prasah Meheswari
Md. Nazimuddin Ahmed

Md. Mokibor Rahman

Sri Mrinal Kr. Choudhury
Sri Chinmoy Choudhury

Sri Binod Kumar Jain

Sri Trailokya Das

Ms. Ruprekha Sarma )
Dr. Pabitra Kr. Choudhury
Ms. Nirmali Choudhury

Ms. Suprity Brahma Chowdhury
Sri Panchananda Bhatta

-{1Sri Dulal Ch.Kath Hazarika

Sri Dileep Kr. Kothari
Ms. Madhuri Singh
Sri Jai Ram Giri

|Sri Subrata Roy

Sri Ranu Pathak Borah

Sri Arundhati Baruah

Sri Debabrata Saha

Sri Santwana Choudhury

Ms. Pranati Talukdar

Ms. Rama Sarkar

Ms. Shefali Das.

Ms. Anjana Gogoi

Sri Paresh Kalita

Sri Rudra Hazarika -

Smti Gayatry Dutta Mazumdar
(Life Member)

Ms. Sikha Devi

Sri Rajeswar Sarma

Sri Satyen Sarma

Sri Sunil Kumar Jain

Sri Ujjal Bhuyan

Ms. Stuti Deka Barua

Sri Anusman Chakraborti

Sri Bhabani Charan Sarma

Ms. Rina Bhattacharyya

Sri Jyotirmay Roy

Sri Ashim Kr. Barua

Syed Imdad Rasul

Sri Sudama Chouhan

- |Ms. Nekib Ullah

Sri Jayanta Kr. Misra !
Sri Kalyan Bhattacharyya
Ms. Malabika Talukdar

Sri Ranjit Kr. Bhuyan .

Sri Basdeo Prasad

Sri Hiralal Talukdar

Sri Santanu Bharali

Sri Santanu Sen

Sri Matilal Dutta

R

Sri Vijoy Kr. Chopra

-(! ife Member)
Sri Sanjit Shil
Sri Biraj Mohan Chakraborty
Sri Gopal Ch. Deka
Sri Dilip Kumar Nath’
Sri Sanjev Kr. Lahkar
Sri Satya Bharali ~

“| Sri Tarini Kumar Das

Sri Pallab Kataki
Sri-Krishna Pathak
Md. Giyasuddin Ahmed
Md! Altaf H. Mullah
Sri Narendra Nath Jha
Sri-Subrata Debthakur
Sri Anowara Begum (1)
Sri Jawahar Singh
Sri Shyem Kr. Singh
Sri Ranjit Choudhury
Sri Hironmoy Karmakar
Sri Dilip Kr. Jain
. (Life Member)

Sri Dilip Kr. Choudhury
Sri Ujjwal Das .
Sri Subhash Ch. Keyal
Sri Makib Talukdar
Sri- Binod Kr. Bora
Md. Jyotshna Ali

‘ (Life Member) .
Md. Masud Ali .
Sri Kalyan Choudhury
Sri Pradip Kr. Konwar
Sri Girindra Kr. Thakuria
Sri Amitav Thakuria
Sri Bijan Kalita
Sri Tankeswar Deka
Sri Jakir Ojah .
Sri Bhuban Ch. Barooah
Sri Mumtaz Begum

Ms. Bijoy Lakshmi Talukdar -

Sri Gokul Kr. Medhi
Sri Shadhan Kalita

Sri Jagat Barua

Sri Krishna N. Sharma
Sri Madhab P. Sarma
Md. Aminul Ahmed
Sri Kula Prasad Gogoi
Sri Baharun Saikia

| Sri Dillip Prasad Dutta
.| Sri . Hemanta Kr. Saikia

Sri Dipak Kr. Das

Sri Golak Ch. Kalita
Sri Soneswar Barman
Sri-Mina Ram Bharali
Sri Debaijit Kr. Sarma
Sri'Madhab Ch. Kalita
SriiSondeep Deb Roy
Sri ‘Juri Sarma
Sri'Jayanta Sarma
Sri{Dilip Kr. Barman
Sti'Pranab Kalita -
Sri‘Hiranmoyee Sarma
Sri Anjali Sarma

Sri Aparna Devi Goswami

Sri.Amal Kr. Barua
Ms. Indira Kaur

Sri Narayan Ch. Kalita
Sri Sabita Bhuyan

Sri Ganesh Ch. Qas
Miss Jonali Deka
Sri'Dilip Kr. Borah
Syed Samadur Rahman
Sri Hirak Kr. Baruah
Md. Islamuddin Ahmed
Md. Fajal Ali -

Miss Indrani Chetia



\.r

&)}

S Rohmu S. Baruah
Ms. Archana Kri. Das
Sri Jagadish Ch. Gaur
Sri Kamini Kamal Bhuyan
Sri Chandana Sengupta
Sri Bhaskarjyoti Das
Sri Jeuti Choudhury
Sri Mrinal Kalita
Sri Bhaskar Dev Kenwar
Sri Krishna Kant Mour
- Sri Prakash Sarma
Sri Suresh Kr. Bhattra
Sri Puspa Prasad Das
Sri Anowara Begum (2)
Sri Sunit Agarwal
Miss Neéra Devi Goswami
Sri Gopal Chokhani
Sri Nava-Kumar Kalita
Sri Nripen Mazumdar
Sri Banani Naha
Sri Anjana Dutta
Sri Juri Devi .
Sri Syeda lima Ara Begum
Sri Pranab Talukdar
Sri Bhikhari Jha
Sri Hiralal Maurya
Sri Manik Ali Ahmed
Sri Pompa Chakrabarty
Md. Abu Alfarid
Sri Tara Prasad Mazumdar
Sri Parag Kanti Duita
Mrs. Tarifa Begum
Mrs. Nirada Dutta Sarma
Sri Paramesh Ch. Das
" Smti Arna Das
Md. Kuddus
Sri Murari Pandit
Sri Bhaskar Kumar Das
‘Sri Tilak Chandra Thakuria
Sri Narendra N. Deka
Dr. Bishnu Pr. Chaudhury
Sri Dipa Rani Deka
Sri Prasanta Kr. Deka
Sri Al-Morija Sultana
Sri Dilip Kr. Jain
Sri Bhabesh Barman
Md. Motin Ud-Din Ahmed
Sri Biplab Kr. Sarma
Sri Sushil Kr. Singh .
Debjani Seal
Sri Parashmani Devi
Sri Manju Dutta
Sri Kailash Ch. Sarma
Sri Paflavi Barua .
Sri Ajungla Aier
Sri Manju Deka :
Md. Ahmed Nekibuez Zaman
‘Ms. Eva Saikia
Sri Pranati B: Hatikakoti
Sri Trailokya Gohain Barua
Sri Sabitri Das Barua
Sri- Nalini Kanta Sarma Barua
Sri Tailendra Nath Das
Sri Hemanta Kr. Das
* Md. Rekibuddin Ahmed
Sri Jiaur Rahman
Mrs. Babita Dutta Das
Sri Utpal Das  -' -
Miss Manjuli Dev
Sri RunuKumar Barua
Sri Bibekananda Das
Sri Rubul Buragohain
-8ri Urga Kanta Thakuria
Sri Krishna Kanta Mahanta
Sri Brajendra Mohan Choudhury
Miss Swagata Das

Sri Onkarmal Mahesree

. Sri Ataka Devi

Sri Narayan Chandra Das
Sri Dulal Talukdar

Sri Rita Das

Sri Tulu Devee

Sri Maman Deka

Miss Anjali Das (2)

Sri Harendra Nath Thakuria
Sri Alpana Devi

Ms. Jarina.Haque Choudhury
Sri Hla Das

Md. Deraj Khan

Sri Anita Sharma

Md. Arfan Ali

Begum Raushan Ara Sultana
Sri Nripen Ch. Das

Sri Sashin Ch. Nath

Sri Pankaj Kr. Poddar

Sri Jagadish Thakuria

Sri Bhupen Mazumdar

{ Sri Ashish Kr. Dey

Sri Puranjoy Barua
Sri Debajit Bhattacharyya

| Sri Rishiraj Sarma

Sri Shyam Barua

Sri Padma Lochan Das
Sri Simanta Deka (1)
Sri Sanjoy Sarma -

Sri Robin Kr. Medhi

Sri Rupjyoti Das

Ms. Anamika Gupta -
Ms. Nanima Das

Ms. Malabika Talukdar (2)
Sri Ashit Biswas

Sri Achyut Kr. Bharali
Sri Dinesh Agarwal .

.Sri Gejanand Sehewalla

Sri Apurba Kr. Sarma

Sri Cittaranjan Barman

Sri Anuj Sinha Roy

Sri Tutumoni Dev Goswami
Sri Dilip Ch. Kalita

Sri Gitanjali Sarma

Mrs. Anita Roy

Miss Nabasmita Gogoi

Sri Bidyut Rajkhowa

Sri Nilayananda Dutta

1 Ms. Gitika Medhi

Sri Dinesh Ch. Kalita -
Sri Pranab Chakrabarty

| Sri Santanu Bhattacharyya

Sri Kanhaya Lal Gupta
Sri Mitali Gogoi .

Sri Manash Pratim Barua
Sri Biraj Sarma

Sri Satyajeet Sarma

Sri Pranab Talukdar

Sri Shyamal Kamal Paul
Sri Gautam Bikash Das
Sri Sushanta Das

Miss Aparna Dev

Ms. Banasree Neog Deka
Md. Zehadul Islam Ansary
Md. Lutfur Rahman

Miss Sabina Yesmin

"] Sri Kalyan R Surana

Sri Kamini Sarma

Ms. Nibedita Tamuly Nath
Ms. Kabita Pathak Ojah
Sri Lina Barua

Ms. Eva Kakoti -

Sri Farida Begum’

Sri Tilak Rajbanshi

Sri Manorama Kumari
Md. Khalilur Rahman

-18ri Joy Prakash Chauhan
Miss Rumi Devi

Mrs. Apargjita Sarma
Syeda Mehbuba Rahman
Sri Krishna Das

Sri Lalan Prasad Thakuria
Md. Zakiror Rahman

Sri Ananta Ram Medhi -
Sri Bimal Kr. Das

Sri Anju Ara Begum .

Sri Himadri Mali Rajbonshi
Sri Ranjana Thakuria
1Md. Makibul Haque

Sri Jogesh Bhattacharyya
Sri Chandra. Kr.Nath

Sri Birgj Kr. Dutta

Md. Alal Uddin Ahmed
Ms.Lipika Kalita

"1 Sri Prahtad Kr..Brahma
Sri Biswajit Bhattacharyya
Sri Dipak Kr. Kalita

.| Sri Satya Narayan Nath

Miss Lalita Bora  +-
Sri Sana Chowba Singha
‘Md. Abubakkar Siddique
Sri Rumi Kumari Kalita
Sri Dhiren Das

Sri Dipak Kr. Barua

Sri Shikha Rani Das

Sri Rita Joshi

Md. Ramjan Ali Ahmed
Sti Chandra Mohan Das
Sri Bhaben Chandra Kalita
Miss Archana Das -
Md. Baharul Islam (2)

| Mrs. Pranita Pathak
Miss Rajita Sarma

Sri Abani Deka

Sri Mahesh Kr. Sah

Miss Joya Singh

Miss Jyotsna Mudoi

Sri Kushamani Nath

Sri Prabal Kataki

Sri Jatin Kalita -

Sri Rina Sarkar .

Sri Sukhbindar Kaur

Ms. Archana Dutta

Ms. Kalpana Deka

Ms. Jeuti Kalita

Sri Nirmal Sarma .
Syed Majnuruddin Ahmed
Sri Najrul Islam Chaudhury
Sri Abhijit Kalita

Sri Pankaj Kr. Sarma

Sri Punya Lata Sarma

Sri Lakhimoni Saikia

Sri 'Monoranjan Das (2)
Mrs. Meera Hazarika Bora
Miss Mira Kalita

" | Sri Reshma Begum

Sri Priti Rekha Baura

Sri Abdul Mannaf

Sri_ Sankar Kumar Das
Sri Sewali Kalita
Sri'Swapna Devi

Sri Chayanika Devi

Sri Hemanta Kr. Sarma
Miss Bhabani Deka

Sri Mitali Das

Sri Anita Medhi

Sri Sushil Kr. Sarma

Sri Bishnu Prasad Kumar
Md. Rafiqur Rahman

Md. Akkas Uddin Ahmed .

Sri Pratim Kr. Chakraborty

Miss lvalina Deka v

Sri Nageswar Das

Sri Abida Rahman Hazarika- <
Sri Sahjahan Ahmed
Sri Addus Sabar Akand
Sri Bornali Bordoloi
Sri Anjan Kumar Das
Sri Ranjana Baishya
Md. Akbar Ali Ahmed
Sri Hirumani Sarma

Sri Dipen Das ‘
Md. Adbul Basir

Md. Aftab Ali

Sri Madan Talukdar

Sri Sanjeev Benarjee
Sri Arnab Jan Deka

"| Sri.Mrigen Das .
.Sri Prasanta Khataniar

Sri Madhusmita Goswami
Sri Purna Ch. Sarma

Sri Dhrubajyoti Sarma
Miss Hira Devi

Sri Sarbeswar Deka

‘Miss Shewali Das

Miss Jahanara Begum

Sri Anjan Kumar Nath

.| Miss Ashma Barbhuyan

Sri Muruli Dhar Deka
Sri Bhupen Ch. Thakuria
Sri Ranjit Kr. Sarma

Sri Kush Ram Bora -
Sri Sisir Kumar Sarma
Sri Bijoy Kumar Barman’
Sri Sheeladitya

Miss Mina Mahanta
Mrs. Anupama Roy
Miss ljumoni Thakuria
Sri Pranab Choudhury
Sri Rakesh Kumar Mour:
Miss Anuradha Das
Miss Juri Kalita

Sri Indu Bhushan Kakati
Miss Krishnasmita Nath -
Sri Manash Garodia

Sri Gungoon Talukdar

Miss Priti Rekha Devi

Miss Geetima Choudhury
Sri Mukul Chandra Talukdar
Miss Mira Bhattacharya

Sri Nira Devi

Sri Suresh Singh Yadav
Sri Benudhar Nath

Miss Manju Bharali

Mrs. Sangita Devi

Miss Santana Mudoi

Mrs. Hira Das

Sri Ritu Raj Baishya Saud
Md. Hazarat Bhuyan ~
Sri Bijan Kr. Das

Sri Khanindra Mazumdar
Sri Dhiraj Kr. Gupta

Sri Hitesh Rajbongshi

Sri Paresh Chantra Deka
Sri Biswa Jyoti Khataniar
Miss Neeta Talukdar -

Sri Sisir Kumar Kakati

Sri Kumaresh Das

Merina Khan

Miss Barasa Deka

Sri Mahananda Sarma

Sri Talat Hamid Hazarika
Sri Pragati Das

Ms. Jnlamam Devi-

‘Sri Utpal Pathak

Mnss Fanda Ahmed Bhuyan

Sri- Chandan Kumar Barua

Ms. Tnshr)a Kalita
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Mrs. ‘Nawanita Das Barman MISS Sima Rani Dey Aslam Khan MISS K. Archana Santi.
SrLPanha Chaudhury Sri-Dhirendra Nath Kumar Sri Samir Das " Sri Debesh Chandra Chakrabarty
Miss-Nandita Deka Sri Basanta Kumar Sarma - .-| Mrs. Rekha Lahkar. Sri Girish Chandra Deka
Miss Gita Barua Sri Bibekananda Deka - Miss Nabanita Borah Mrs Kumkum Bérah Deka
-Sri Sanjib' Kumar Jain Mrs: Hira Sarma . Miss Deepali Sharma ~ Sri Dipankar Bafchi’
Sr} Doli Medhi Md. Azmal Haque - Miss Geetanjali Das

Md. Ritazuddin Ahmed
© M. Reema Chakraborty
MiEs Murchana Sarma
Miss Rakhi Pathak -
Sn Parul Das
Sri Bijoy Das
. Miss Bini Bhattacharyya
Miss Binita Kshetry
Ms. Dipika Sarma
Miss Helen Das
Sril Kaushik Deka
Ms. Manima Goswami
Mrs. Kabita Kalita
Sri| Arup Jyoti Rajkhowa
Md. Jmdad-Ahmed
- Migs Niyati Kalita
Sri|Hemen Nath _
Sri| Trailokya Bashya
Sri| Tridib Ranjan Das
. Sri|Utpal Das -
Sri}Jatindra Nath Neog
Ms| Pratibha Deka -
Sri|Manomohan Talukdar
Ms| Jayshree Talukdar
Miss Minakshi Talukdar
Sri|Bikram Sarma
Sri|Gupi Kanta Medhi .
Miss Bayjanti Barpatra Gohain
Mis.ls Karabi Choudhury
* Md{ Sabedul Islam Ahmed
. Sri|Simanta (Deka)(2)
Md] Jakir Hussain Khan
Sri | Sraboni Das :
“Miss Pranati Das
Sultan Sahidur Rahman
Ms.| Mridushmita Haloi ‘
Md Afsaruddin Chaudhury
Sri Ashit Baran Roy
Utpal Kumar Kalita'
Miss Jahnabi Das
Anup Ojah
Miss Krishna Brahma
Ms.| Basabi Das
Sri Ram Babu Sah
- Sri Anjan Jyoti Baishya
--8ri Ganesh Pegu
Ms.|Aparajita Bhuyan
Sri | Biswaijit. Kumar Das
Miss Tanusree Roy
Miss Chandana Das
Miss Manika Konwar
Sri Jyoti Das
Sri Samar Das

Md. Habibur'Rahman-
Miss Pranita Pathak
Miss Saligram Chetri
Miss Bharati Das
Mrs. Sakila Changkakati

- Sri "Kashem'Bhuyan

Miss Biva Singha -
Miss Sonali- Sarma

_Sri Bubul Thakuria

Sri- Prabin Kr. Kalita
Sri Hemanta Kr. Sut

Sri Prajrian Chaitanya Deka .

Md. Sohel Aiim

Sri Hiranya Sarma-

Sri Bimal Kr.. Jain

Sri Tapan Chandra Das °
2ulfi Aliya Asadia

Md. Dadul Ahmed

Sri Ranjit Kr. Barua

Sri Paban Das ~

Sri Indrajeet Das

Sri Krishna Gopal Das

Smti. Jahnabi Barmudoi
Sri Ashim Talukdar
Ms.  Binita Boro

Sri Kamal Ch. Barman
Mrs. Sharmila Devi
Sri Dipak Kr. Jain

Sri Barnali Kalita

-~ Miss Pratima Dewan

Miss Manisha Barua

Sri Najib Bakhsh

Miss Rita Kalita.

Mrs. Chandrama Sarma
Miss. llabati Talukdar

Md. Makibar Rahman (2)
Sri Pranab-Anand Biswas
Miss Manju Thakuria ‘
Safikul Alam 1
Sahajahan Bhuyan

Md. Anowar Ali

Sri Amal Ch. Baishya
Jomsher Ali -

Miss Rubi Goswami

Sri Mrinal Sarma

Sri Dilip Kr. Das

Md. Azizur Rahman -

-Sri Ratul Barman

Sti Debabrata Goswami
Sri Bipul Sarma’
Miss Monalisha Dewan

" Miss Manjushree Patgiri

Mrs. Nayana Agarwal

Sri Dhanpat Raj Sethia,

Sri Ranjan Gohain Barua
Sri Pradip Kumar Kalita (2)
Md. Korban Ali

* 8ri Hémang Kumar Sarma
Mrs. Dipanjali Das -

Sri Tilak Ranjan Sarina

" Sri Dhirandra- Mohan Nath

Sri Nayan Jyoti Das

Sri Giasuddin Ahmed (2)
Md. Afzalir Rahman
Amiruz Zaman Choudhury
Anjuma Begum - :
Sri Nabajyoti -Das

Sri Manoj Kumar Verma
Miss Manasi Das

Ms. Daisy Talukdar

Sri Shiva Shankar Singh

- Hiranya Mayee Barua

Sri Vikash Saraf

Mrs Dipali Saha (Deka)
Meghamala Sarma

Sri Nabanita Goswami
Bhanita Kalita

"Miss Dipti Rani Deka

Smti Ruprekha Saloi
Miss Bandana Kakati”
Shurot Zamal Shelkh
Garima Goswami

Dipika Dey

Sri Pankaj Kumar Kalita -
Miss Anamika Kalita
Mrs. Pankhi Mahanta -

+Miss Rinti Deka

Miss Babita Das

Mrs. Bani Chakraborty

~ Mrs. Deepali- Kalita .
Sri Nani Gopal Majumdar
Sri ‘Rajesh Kr. Pahana

-Sri Jitu mani Bhandar Kayastha

\Hasan Nurul Islam

Firojur Rahman
Mrs. Asha Rani Brahma
Sri Chintamoni Mahanta

' Sri Neelotpal Deka

Trishna Deka
Asraful Arif Sikdar
Miss Barnali Sarma

- Mrs. Rupjyoti Bargohain

Sri Upendra Chandra Saikia

.Sri Dilip Chandra Das

Sri Naba Prasad Barua
Sri Vishal -Kumar Dewan

Md Khuwajur Rahman

Miss Kakali Buzar Baruah
Miss Purobi Talukdar

'Sti Jayanta Deka

Miss Ruli Baruah

Miss Dulumani Baishya

Sri Bhabesh Ch. Barman (2)
Sri Nayan Talukdar

| Smti: Gitanjali Barman .

Mrs. Dhira Rani Das - -
Md. Abdul Quayum Akanda
Nilanjan Das

Abdul Baten ,

Md. Bahar Uddln _
Ashim Roy

Sri Mihir Deka

Samsul Hoque

Md. Abdur Razzaque
Binita Swargiary -

Sri Junu Choudhiiry
Alaka Dutta Deka

Sri. Monalisha Dutta
Utpal Kumar Barman
Rubina Sultana '
Suman Deka
Ghanashyam Das

~ SrijKrishna Devi -

Rana Dutta-

Miss Sashima Das

Mrs. Sagarika Sarma

Miss Marami Sharma
‘Miss Padumi Thakuria -
Sri Gunaijit Baishya
Miss Nita Barman

Sri Mahendra Deka

Miss Mehshid Haque

Mrs. Rumi Cheha (Phukan)
Sri:Purbadri Banar;ee
SriiDiganta Bujarbaruah
Sri Sailesh Kasyap

Miss Binita Baruah

Sri 'Sumit Kr. Sahu

_ Sri Ratan Déy

Sti Ashok Kr. Dey
Atifa Rahman

Sri Ranji Deka

Md Arman Ali

Sri Dipak Kalita -

Sri Partha Datta

Sri Nilakshi Barman
Miss Dipamoni Sharma
Miss Dulumoni Haloi

" Sri Apurba. Das
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